
Oral Answers BH:ADRA .. 1885 (SAKA) 

will be allowed to remain there and 
be employed till fifty-five. 

Shri Indra,jit Gupta: Has the ques-
tion also arisen of providing these 
Stateless people who opt for Indian 
citizenship with any sort of financial 
inducement to return to India and did 
the Ceylon Government at any stage 
propose that India Should make a loan 
to finance such inducement? 

Shri Sawaharlal Nehru: No, Sir; nO 
such question arose. 

Shri P. K. Deo: In view of the con-
tention of the Prime Minister of Cey-
lon that Indian citizenship may be 
granted by the Government of India 
to the Stateless persons in Ceylon, may 
I know if the Government has been 
considering to grant sUllh citizenship 
to those persons and at the same time 
issue passports to be renewed every 
three' years SO that they can stay 
there? 

Shrimati Lakshmi Menon: The 
stand of the Indian Government hat 
always been that all those who are in 
possession of Indian passports belong 
to India and all those wbo are e1igibl~ 
for Indian citizensnip under the Indiar. 
Citizenship Act, 1954, are also Indians. 

Shri P. K. »eo: My question ws 
regarding the Stateless persons--
Indians-in Ceylon, and whether the 
Government has been considering the 
issue of passports in their favour. 

Shri Sawaharlal Nehru: Our posi-
tion !has been that those who are 
entitled under our Constitution they 
will be accepted and registered a9 
Indian citizens and there is no objec-
tion to it provided they are not com-
pelled, no coerciVe methods or force 
ie employed and they decide it volun-
\arily. Originally, in 1954 or there 
abouts, the agreement stated that both 
the Governments of Ceylon and India 
will proceed to register these people, 
either as Ceylon nationals or as 
Indian na tiona Is. It \VIIS hoped 
then that the great majority of these 
ll£ople would be dealt with in that 
way and a small number might hi' 
left over which, we said, We will 

consider later. As a matter of fact, 
tl1at process has not gone very rar. 
Some have become Ceylon national~ 
and some Indian nationals, but a 
very large number still remains and 
it is about them that the difficulty has 
arisen now. 
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Will the Minister of Defence be 
pleased to state: 

(a) whether Chinese have made any 
intrusion in our territory during the 
last four months; and 

(b) if so, the action taken by Gov-
ernment? 

The Deputy Minister in the Minis-
try- of Defence (Shri D. R. Chavan): 
<a) Since the 1st of April, 1963, the 
Chinese have made 10 intrusions and 
they have committed an equal num-
ber of violations of Our air space. 

(b) Protests have been lodged with 
the Chinese Government in respect of 
all these violations. 

Shri P. C. Borooah: May I know 
whether instances involving violation 
of the cease-fire proposals of the 
Colombo Powers have been brought to 
the notice of those powers and, if so, 
their reaction to that? 

Shri D. R. Chavan: Yes, Sir. 

Shri P. C. Borooah: May I know 
whether instances involving violation 
of the cease-firv proposal of the 

Colombo Powers have been intimated 
to the Colombo Powers for taking 
action and, if so, their reaction? 

Mr. Speaker: What is their reaction? 

Shri D. R. Chavan: I have no infor-
mation regarding the reaction of the 
Colombo Powers. 

Shri Surendra Pal Singh: Is there 
any truth in the press reports that the 
Chinese are laying, or have already 
laid a pipeline from Sinkiang to 
Western Tibet, a part of which asses 
through Ladakh which is under 
Chinese occupation? 

Shri D. R. Chavan: That is a diffe-
rent question altogether. We know 
nothing about it. 
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Shri S. N. Chatu"edi: Have the 
Chinese only reoccupied the demlli-
tarised zone or !>ave thev Jlt!netrated 
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beyond the line of actual control of 
November 1959 as given by them in 
their interpretation of the Colombo 
proposals? 

Shri Jawaharlal Nehru: Which 
demilitarised zone is the han. Member 
referring to? Is he referring to the 
one in Ladakh? 

Shri S. N. Chaturvedi: Both in 
NEF A and Ladakh. 

Shri .Jawaharlal Nehru: In Ladakh 
certain civil posts have been estab-
lished, quite a number of them. I am 
not aware that they have sent their 
military in the demilitarised zone 
either in Ladakh or in NEFA. But 
civil posts have been established by 
them. 

Shri D. C. Sharma: May I know if 
the massive build-up of the Chinese 
on our frontiers to which the han. 
Prime Minister referred in his state-
ment has been brought to the notice 
of all the Colombo powers and whe-
ther they have sent their reactions to 
this? 

Shri D. R. Chavan: This does not 
arise out of this question. This refers 
only to intrusions and air violations. 

Shri Hari Vishnu Kamath: The 
reply is more inaudible· ..... 

Shrt D. R. Chavan: My han. friend 
is referring to the Chinese concentra-
tion on the other side of our inter-
na tional border. 

Shri Ranga: May I know whether, 
in view of the fact that the Chinese 
have themselves gone back upon their 
word in regard to this matter and 
have established their own civil posts, 
we have made any attempt and 
succeeded in re-establishing our own 
posts in those places where we used 
to have our posts? 

Shri Jawaharlal Nehru: Civil posts? 

Shri Ranga: Yes, just as they have 
done. They have done it in their 
own place as they claim. We also 
had our own military posts earlier. 
But at least are we trying to have 
our civil posts there? 

Shri Jawaharlal Nehru: We have 
got civil POits in NEFA. 

Shri Ranga: In places in which we 
.were having them? 

Shri Jawaharlal Nehru: We have 
got several posts in NEFA but not in 
the demilitarised zone in Ladakh. 

Shri Kapur Singh: What is the 
approximate total area of our terri-
tory access to which is now denied to 
us through the Chinese action? 

Shri Jawaharlal Nehru: I could not 
give the exact figure but usually it 
has been said that it is about 12,000 
square miles. 

Shri P. K. Deo: 14,000 square miles. 

Shri Jawaharlal Nehrn: I could not 
give the exact answer now. 

Shri S. M. Banerjee: I want to know 
whether the attention of the han. 
Prime Minister and of the han. Defence 
Minister has been drawn to the state-
ment of Mr. Chester Bowles and 
recently that of Sardar Pratap Singh 
Kairon to the effect tha t the Chinese 
are likely to attack on October 1963. 
What is the truth in it and what is 
the source of their information? 

Mr. Speaker: That is a different 
thing altogether. Shri Hem Barua. 

Shri Hem Barna: In view of the 
fact that the most crucial months for 
\lS are September and October next 
when the Chinese might attack us· ... 

Shri S. M. Banerjee: I asked the 
same question. 

Mr. Speaker: Let me first hear the 
qUEStiOn. 

Shri Hem Barna: ...... what steps 
have Government taken to step up 
our defence commensurate with the 
urgency of the situation; or, de we 
continue to depend upon the magic 
wand of the Colombo PO-Jl'ers to solve 
this problem? 

Mr. Speaker: That is different ques-
tion. Shri Kamath. 

Shri Hem Barua: Mv question 
was .... (Interruption) . Miy I put an-
other question? 
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Mr. Speaker: That I will see, if I 
can give him an opportunity. 

Shrl Bari Vishnu Kamath: What 
exactly was the total area of Indian 
territory under Chinese occupation on 
the 7th September, 1962, what is the 
area under occupation today and what 
more area is being claimed by the 
Chinese besides this? 

Shri Jawaharlal Nehru: The hon. 
Member may remember that this ques-
tion was discussed during the debate 
in this House some time ago. There 
is RO part practically in NEVA which 
Is occupied-no additional part; no 
part indeed-by the Chinese. In 
Ladakh, in the demilitarized zone, 
there used to be Chinese posts, mili-
tary pOsts--quite a number. There 
also we had a number of Indian mili-
tary or civil posts, in that demili-
tarised zone previously. They criss-
croSiled. It is very difficult to say 
who occupied and how much of that 
territory where posts criss-crossed. In 
that declared demilitarised area, there 
are nO Indian posts at the present 
moment and there are a number of 
eivil posts held by the Chinese. Apart 
from these, there is no additional area 
which has been occupied beyond what 
was occupied by 21st Noo/ember, 1962. 

Shrl Barl Vlislmll Kamath: I wanted 
to know the total area in sq. miles 
occupied then and now-before 8th 
September and now. 

Shrl Jawaharlal Nehru: The main 
change that has occurred since then 
is the 20 miles dernilitarised strip 
where the Chinese have got a num-
ber of civil posts and India has got 
no civil or other posts here. 
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ShrimaU Savitri Nicam: May 1 
know whether it is correct that these 
civil posts-ao called civil posts-that 
the Chinese have built are actually 
military posts, and may I know how 
far away these posts are from our 
.ide? 

Shrl Jawaharlal !Nehru: The de-
militarised area is 20 k.m. in width, 
that is, 12i miles in width. I forget 
how long it is, but that is the width 
of it. As for the first part of the ques-
tion as to how far the civil posts are 
with armed personnel, it is quite possi-
ble that the civil posts are with people 
In arms--mot Army-because it is 
difficult to distinguish between volun-
teers there and the army people. There 
may be volunteers with some kind of 
arms, but they are described as civil 
posts. 

As for the distance from those posts, 
the whole place is 12l miles broad. 
It may be a few miles-it cannot be 
very far; it cannot be more than 121 
miles at the most-probably 5 or 6 
miles away. 
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Hostile Nagae 
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L Shri Swell: 

Will the Prime Minister be pleased! 
to state: 

(a) whether the Nagaland Interim 
Body unanimously passed a resolu-
tion to the effect that those hostile' 
Nagas who would surrender betweem 




